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ORDER

CP No. 1371,/I&BP/NCLT/MB/MA[V2017

The Counsel for the Petitioner and the Corporate Debtor are Present.

Oral submissions are concluded by both sides.

List this matter on 05.10.201.7 for filing affidavitby the Petitioners. Both sides

are directed to make their further written submissions, if any, on 05.10.2017.

Order Reserved.

V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member (Judicial)
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